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(ii) (a) Annaul Report of the
Hindustan Housing Factory
Limiteq New Delhi, for the
year 1962-63 along with
the Audited Accounts and
the comments of the Com-
ptroller and Auditor Gen-
eral thereon, under sub-
section (1) of section 619A
of the Companies Act, 1956.

(b) Review by the Government
on the working of the above
Company. [Placed in Lib-
rary, see No. LT-2178/63].

ANNUAL REPORT OF HINDUSTAN AIRCRAFT
LIMITED AND COMMENTS  OF
AuDITOR GENERAL THEREON.

The Minister oy Defence Production
in the Ministry of Defence (Shri
Raghuramaiah): I beg to lay on the
Table a copy of Annual Report of the
Hindustan Aircraft Limited, Banga-
lore for the vear 1962-63, along with
the Audited Accountg ang the com-
ments of the Comptroller and Auditor
General thereon, under sub-section
(1) of section 619A of the Companies
Act, 1956. [Placed in Library, see
No. LT-2179/63].

THIRTEENTH REPORT OF UPSC AND
MEMORANDUM THEREON

The Minister of State in the Ministry
of Home Affairs (Shri Hajarnavis):
I beg to lay on the Table a copy each
of the following papers (English and
Hindi Versions) under article 323(1)
of the Constitution:—

(i) Thirteenth Report of the
Union Public Service Com-
mission for the period of 1st
April, 1962 to 31st March,
1963.

(ii) Memorandum explaining the
reasons for non-acceptance of
the Commission’s advice in
the case referred to in the
above Report, [Pliced in
Library, see No. LT-2180/63].

AGRAHAYANA 28, 1885 (SAKA)

Laid on
i the Table

NotiricatioN UNDER CUSTOMS ACT, AND
CENTRAL Excises AND SALT AcT,

The Minister of Planning (Shri

B. R. Bhagat): I beg tg lay on the
Table:—
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(1) a copy each of the following
Notifications under section
159 of the Customs  Act,
1962:—

(i) G.S.R, No, 1859 dateq the
7th December, 1963.

(ii) G.S.R, No 1880 dated the
9th December, 1963. [Placed
in Library, see No, LT-2181/

63].
(2) a copy of Notification No.
G.SR. 1860 dateg the Tth

December, 1963, making cer-
tain further amendments to
the Customs and Central
Excise Duties Export Draw-
back (General) Rules 1960,
under section 159 of the
Custom Act, 1962 ang section
38 of the Central Excises and
Salt Act, 1944. [Placed in Lib-
rary, see No. LT-2182/683].

(3) a copy of the Central Ex-
cises (Twenty-ninth Amend-
ment) Rules, 1963 published
in Notification No, G.5R.
1843 dated the 30th Novem-
ber, 1963, under section 38 of
the Central Excises ang Saglt
Act, 195. [Placed in Library,
see No, LT-2183/63].

AnnuaL REporRTs OF AIR-INDIA AND.
IAC

The Deputy Minister in the Ministry
of Transport (Shri Mohiuddin): I beg
to lay on the Table a copy each_of
the following papers under sub-secu‘m
(2) of section 37 read with sub-section:
(4) of section 15 of the Air Corpora-
tions Act, 1953.:—

(1) Annual Report of the Alr
India along with the Annual
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[Shri Mohiuddin]
Accounts for the year 1962-
63 and Audit Report thereon.

[Placed in Library, see No.
LT-2184/63].

(2) Annual Report of the Indian
Airlines Corporation along
with the Annual Accounts for
the year 1962-63 ang Audit

DECEMBER 19, 1963

by a Member 578°
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‘«COMMTTTEE ON ABSENCE OF
MEMBERS

SevENTE REPORT

Shri Khadilkar (Khed): I beg to
Ppresent the Seventh Report of the
Commitbee on Absence of Members
‘from the Sittings of the House,

17.091 hrs.

‘STATEMENT re: RECOMMENDA-
TIONS OF THE CENTRAL EX-
CISC REORGANISATION COM-
MITTEE AND DECISIONS OF

A Tg NET TIET agaEd gAv fw®
GOVERNMENT THEREO!

@Te Wle To Alo HWAAT Fo THo THo
¥ ararow gard W few e 9%
FTT & | AT GHATAT T AGrAt

The Minister of Planning (Shri B.
R. Bhagat): This ig a long statement,

“Sir. % 7@ IT @ & | IR T et
Mr. Speaker: It may be laid on the & fawe fasw wre & {73 w¥ar 9%
Table,

fer & | g™ FTAET F WTETL
q3 a7 fad famma #71 fafaee Fa@amm
g @ " I @ gfvw et w1
T e aEd aEg & F ¥
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wmww@sﬂm%ﬁ:
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F3@ § (% T wEw well #1q B

Shri B, R, Bhagat: T lay it on the
‘Table of the House, [Placed in Lib-
rary see No, LT-2186/63].

17.10 hrs,
STATEMENT BY A MEMBER
o TR WA A (FEamamE ):
sy wE g, & e &0 g fada
ot ¢ frmvaT W7 & ATEEL Y AT
Farfaqt &1 gard |



